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Sr.No. S.C.NO. Party Name Stage Next date

1 ABA 795/20 Amit Subhash Pore
V/s
Azad Maidan P.Stn.

Reply 

2 ABA 778/20 Jayashri Parakh
V/s
Azad Maidan P.Stn.

Hrg.

3 ABA 780/20 Shaista Irphan Mogul
V/s
State of Maharashtra

Hrg

4 PMLA 6/19 Enforcement Directorate
V/s 
IL & FS Financial Service 

Hrg.

5 SC 670/18  EOW V/s Prashant Mulekar Reply

6 BA 805/20 Dheeraj Wadhawan 
V/s
Enforcement Directorate

Hearing

7 BA 806/20 Kapil Wadhawan
V/s
Enforcement Directorate

Hearing 

8 PMLA MA 
540/2020

Kapil Wadhawan
V/s
Enforcement Directorate

Hearing 

9 PMLA MA 
541/2020

Kapil Wadhawan
V/s
Enforcement Directorate

Hearing 

10 PMLA MA 
545/2020

Kapil Wadhawan
V/s
Enforcement Directorate

Hearing 

11 PMLA MA 
546/2020

Dheeraj Wadhawan
V/s
Enforcement Directorate

Hearing 

12 PMLA 8/19 E.D. 
V/s
Rakesh Wadhawan & anr 

Hearing

13 MA 823/20 Virag R. Aythora
V/S
Azad Maidan Pl. Stn

Hrg

14
MA1025/20 Akshay Raju Gaikwad

V/s
Cuffe Parade P.Stn.

Reply

15 MA 1026/20 Rohit Raju Gaikwad
V/s
Cuffe Parade P.Stn.

Reply
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